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C.P No.177/2014

Present: Hon’ble Member (J), Shri Jinan K.R.
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S.N0.132 - CP N0.177/2014 — Monoharlal Phoolchand Kanungo Vs. DSK Real Estate
Ltd. & Ors.

ORDER

Ld. Counsel for petitioner and Ld. Counsel for the respondent Nos. 1 to 5
and R.6 appear.

Ld. Counsel from both sides submitted that the subject matter is under
consideration in C.P. No.176/2014 which is an earlier C.P. pending before Bench-
Il prayed for to make over the CP No.177/2014 to Bench-Il for joint consideration
of it along with the C.P. No.176/2014. Since both parties agreed, this CP
No.177/2014 is to be heard along with C.P. No.176/KB/2014 along with all other
pending applications. Registry is directed to make over the entire file to Bench-

[l for its consideration.

List on 4" October 2018 for further consideration. Parties are directed to

appear before Bench-Il.
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